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Rs. 11,78,755 for the purpose. In 
addition, certain Cantonment Boards 
have spent R»- 5,33,024 from out of 
their own fu&ds on construction of 
quarters for sweepers and scaven
gers. Out of these amounts, 
Rs. 4,81,929 and Rs. 3,54,056 respec
tively relate to the last 2 years end
ing 31st March, 1958.

572 quarters in all have been con
structed upto the 31st March, 1958, 
and 178 more are under construction.

Distribution of Steel 
f  Shri S. C Samanta:

\  Shri Bhakt Darshan:
Will the Minister of Steel, Mines 

and Fuel be pleased to state:
(a) whether it is a fact that un

wanted varieties of steel are supplied 
in a high percentage to the States;

(b) if so, whether those supplies 
reach the free market and there they 
are sold to re-rolling mills; and

(c) whether it is a fact that small 
producers have to buy their raw 
materials like steel from those roll
ing mills at very high prices7

The Minister of Steel, Mines and 
Fuel (Sardar Swaran Singh): (a) to
(c). Supplies are made in accord
ance with the indents raised by the 
Registered stockists which are duly 
scrutinised by the State authorities. 
In cases where indents are not pro
perly scrutinised, some unwanted 
varieties might have been asked for 
and supplied. Registered Stockists 
are allowed “free sale” of stocks, for 
which permits are not issued by the
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State controlling authorities within 
60 days of the intimation of arrival of 
stocks, from the Stockists. It is un
likely that such free stocks go to re
rollers because the re-rollers use re- 
rollable scrap as raw material. Steel 
can be purchased against permits or 
quote certificates which are encash- 
able at controlled prices. However, 
unregistered re-rollers using raw 
material purchased from the open 
market or imported re-roliable scrap 
charge their cost price plus a fixed 
conversion charge, which together 
may be higher than the controlled 
price for steel obtained against per
mits or quota certificates. Even such 
sales have to be reported by the re
rollers to the State Government.
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